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 Gv)  Revorrep rorcmsz  oceuparion  oF
 Abunr  Lrreracy Crvrrresg  or  SaA-

 xuerur,  New  Detar nun  sy  Wo-
 MEN'’s  Mutual Am  Socirry

 SHRIMATI  र.  JAYALAKSHMI (Sivakasi):  Mr,  Speaker,  Sir,  with
 your  permission,  I  would  like  to
 Faise  the  following  matter  of  urgent
 public  importance  in  the  House  under
 Tule  377,

 Women’s  Mutual  Aid  Society  is  an
 Organisation  which  has  been  running
 fifty  centres  of  adult  literacy  in  the
 SJhugi-Jhopri  colonies  for  the  last
 eight  years  with  grants  from  the  Gov-
 ernment  of  India,  In  addition  they
 are  running  Balwadis  and  some  craft
 classes  also.  They  have  got  teachers
 trained  for  adult  education  with  the
 help  of  the  Polyvalent  Adult  Educa-
 tion  Centre.  4000  women  have  been
 issued  certificates  so  far  by  Begum
 Abida  Ahmed,  The  DDA  allotted  two
 rooms  tenements  in  43  localities  to
 conduct  the  programme  of  adult  hte-
 racy  for  women,  craft  centres  and
 Balwadis  and  they  are  running  them
 successfully.

 Recently,  in  Shakurpur,  all  the
 centres  which  90078  to  this  Socety
 have  been  forcibly  occupied  by  Shri
 Devender  Swaroop,  Lecturer,  D.AV.
 College,  Evening  Wing,  Lajpat  Na-
 gar.  The  boards  have  been  remov-
 ed  without  their  permission;  14  sew-
 ing  machines  and  the  library  of  three
 hundred  books  have  been  taken  over
 by  them  and  they  have  refused  ०
 Bive  them  back.

 They  have  misguided  the  teachers
 who  belong  to  the  Women's  Mutual
 Aid  Society  and  with  their  help,  they
 ate  carrying  on  the  classes  in  the
 schools  occupied  by  them.

 In  Madhipur  Block  also,  the  people
 belonging  to  the  same  group,  who
 forcibly  occupied  the  schools  earlier,
 have  again  occupied  the  centres  run
 by  the  Society  and  have  opened  what
 ig  called  a  Medical  Store.

 Rule  377  aga

 As  this  organization  ig  run  by  wo- men,  they  neeg  protection.  and  I  woulg urge  upon  the  Government  to  take immediate  action  in  this  regard,
 (४१  Reporrep  sians  oF  BENDING  AND CoLLaPse  or  SUN  TEMPLE  At  Ko-

 WARK,  Ontss4

 SHRI  SIVAJI  PATNAIK  (Bhuba-
 neawar);  Sir,  I  wanted  a  Call  At- tention  motion  to  be  admitted  on  this.

 With  your  permission,  under  rule
 377,  I  want  to  raise  the  following  mat. ter  of  urgent  public  importance.

 The  world  famous  Sun  Temple  at Konark  in  Orissa  has  shown  signs  of
 bending  and  collapse.  Already,  a  big stone  has  fallen  to  the  ground  form the  inside  top  on  4th  August,  This
 temple  is  a  monument  of  Indian  art and  sculpture  situated  in  the  eastern coast  in  Puri  District  of  Orissa  which was  built  1300  years  back,  Every stone  of  this  temple  is  a  master-piece of  art.  Already  many  statues  have been  removed  from  this  temple  to  the
 National  Museum  in  Delhi.  Some  are
 stolen,  Yet  whatever  remains  and
 particularly  this  temple  is  a  wonder in  the  world’s  art  and  sculpture. Enough  steps  were  not  taken  to  main-
 tain  it  with  the  advice  of  specialists on  the  matter.  The  renowned  Archeo-
 logist,  Dr.  0.  ?  Ghose  hag  opined that  because  of  the  adverse  effect  of
 atmosphere  in  the  sea-coast  and  in
 the  absence  of  proper  maintenance,
 the  temple  has  shown  signs  of  collapse
 and  he  has  advised  that  on  this  mat-
 ter,  the  advice  of  the  UNESCO  ७८
 taken.  A  team  of  specialists  from
 UNESCO  should  be  required  to  study
 the  matter,  Another  specialist,  Sri  D.
 K.  Chakravorty  has  opined  that  be-
 cause  of  the  salty  atmosphere  and
 sand-storm,  this  temple  is  decaying.
 In  order  to  keep  itself  free  from  such
 adverse  atmosphere,  long-term  as
 well  as  short  term  measures  may  be
 taken.  Still  another  Archeologist,  Shri
 P.  C.  Dasgupta  has  advised  that  a  big
 protective  umbrella  over  the  temple


